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THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERMA): (a)
No autHorisations for supply of 
cement were issued on Jaipur Udyog 
Ltd. Jaipur during January 1971, 
by Regional Cement Officer, Bombay.

(b) Does not arise.

(c) to (e). M/s. Patel Tiles & 
Marbles (P) Ltd., Bombay ^vere 
issued authorisations for a quantity 
of 72 metric tonnes in January, 1975 
and another authorisation for 48 
metric tonnes in March, 1975 on M/s. 
Jaipur Udyog Ltd., Swaimadhopur. 
Due to certain difficulties faced by the 
management including less produc­
tion, closure of the cement factory 
etc., M/s. Jaipur Udyog Ltd. could 
not supply cement to this party. On 
receipt of a complaint in this regard 
from the party, the authorisations 
issued on M/?. Jaipur Udyog Ltd. 
were cancelled and fresh authorisa­
tions for 120 metric tonnes were 
issued on M/s. A.C.C. Wadi Wadi 
Cement factory.
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Wind Electric Qenentor

2100. SHRI G. Y. KRISHNAN: 
Will the Minister of PLANNING be 
pleased to state:

(a) whether the National Aeronau­
tical Laboratory (NAL), Bangalore, 
has designed and developed a wind 
electric generator; and

(b) if so, facts regarding its func­
tioning?

THE PRIME MINISTER (SHRI 
MORARJI DESAI); (a) Yes, Sir.

(b) The device is capable of pro­
ducing better than 20 to 30 valt 
ampere hours of energy on a windy 
day and is economically viable as an 
alternate to drycell usage. Its appli­
cations are for use in communication 
repeater stations, navigation buoys in 
seaways, aviation lighting equip­
ment on isolated physical features. 
As and when the wind energy is 
available the Wind Electric Generator 
charges a long life battery from which 
the energy can be drawn. The present 
status of the system is that tests on 
prototype are in final stages.

Plants for Extraction of Oil from Coal

2101. SHRI P. K. KODIYAN: Will 
the Minister of ENERGY be pleased 
to state:

(a) whether a decision has been 
taken to establish plants at four 
places to extract oil from coal;

(b) if so, main featiures thereof;

(c) whether Government will need 
any foreign know-how for extracting 
oil from coal; if so, facts thereof; and

(d) total expenditure expected on 
this project?

THE MINISTER OF ENERGY 
(SHRI p. RAMACHANDRAN): (a)

No Sir.




